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RAILWAY BUDGET, 1876-77—GENE-
RAL DISCUSSION-—contd

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD SHAFI QURESHI) Mr Charr-
man Sir, I take this opportunity of
congratulating the Members who have
really spoken very good words about
the functioning of the Railways and I
was surprised to find even the stron-
£ger critics of the Government sitting
<n the other side being appreciative
of the operational functioning of the
Indian railways The Raillway Minis-
ter will be replying to the debate
tomorrow  So, the mamm brunt of
reply would be on him I have been
directed by him to take up specific
matters which have been raised by
the hon Members and give a reply to
these specific questions

I would briefly deal with the post-
emergency; operational performance
of the raillways Some of the hon
Members have stated that despite all-
round improvement m the Indian
rallways they still find there 1s short-
age of wagons on the Indian rail-
ways Th= figures that are available
‘with me show that as against the
outstanding registrations on broad-
gauge to the tune of 108000 today
‘the outstanding registrations are only
5,000 wagons Same 1s the case with
‘meiregauge Whereas the outstand-
ing registrations were of the order of
2 lakh today there are 10,000 outstand-
ing registrations only

The loading targets and the perfor-
mance has been revealed m the Bud-
get and I am very happy to inform
‘the House that some records have
‘been created by the railways after
the emergency was declared One of
the very bright features of the opera-
tional performance of the railways
has been record loading of coal and
general loading on the rallways We
have crossed 10,000 mark of wagon
loading 1 coa] and we hope to
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achieve still greater heights I am
sure the tempo and the efflciency
which has been achieved by the ral-
ways today will not stand on the pla-
teau but wilj go up and improve the
functioning of the Indian railways,
There 15 sufficient stock of coal built
up with power houses, etc This 18
very useful to the industry as such
because we feel that the new tempo
which 1s developing 1n the country
with the production picking up the
raw-materials aspect with which the
rallways are concerned with there s
nothing to worry We have wagons
available for the asking That does
not mean that the wagons are 1dle
It only means we have got the whole
stock m good fettle Something more
needs to be done and with the pre-
vailing atmosphere we will be able
to further improve the efficiency of
the roliing stock Ultimately 1t 315
only with the optimum use of the
rolling stock that our productivity
and production will go up and steps
have been taken anq more drastic
steps ire being taken to improve the
situation

As regaids the other social evils
associated with the railways before
the emergency steps taken after the
emergency have shown considerable
results The menace of chamn pulling
which had taken big proportions has
got largely reduced There were
more than three and a half lakh
chain pulllng inadents m a year
earhier anqd now 1t has come down to
5000 which 15 a veiy remarkable
achievement I have already given
information to the House about the
drive agamst ticketless travelling We
have so far apprehended about 13
lakh ticketless travellers and one and
a half lakh more of them have been
prosecuted A substantial amount has
been recovered from them as fines
and excess fare charges Amount
realised from ticketless travellers is
around Rs 2 crores

There are two aspects—one reform-
atory and the other to provide more
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amenities to the passengers, We have
been providing more amenities to our
passengers. Earlier a sum of Rs. 4
crores was earmarked to provide
amenities to passengers and we are
trying to keep up the tempo of ame-
nities and as has been suggested by
the Minister we will provide medical
stalls at varicus stations We will
provide cold drinking water to the
travelling public. All these measures
will be taken up with greater vigour
{o provide more facilifies to the travel.
ling public.

I will now come to the individual
matters which have been raised by
individual Members.

First is by Shri S. A, Kader. He
raised the point that the railways are
making huge purchases—worth about
Rs. 5 crores—and there is no system
laid down and no steps taken to eco-
nomise on this particular front.

Purchases of stores on the railways
are made only for quantities required
to meet the needs of departments for
repairs, maintenance and construction.
The quantities assessed for purchase
are examined critically with reference
to the past consumption and future
requirementsg by the stores officers con.
cerned and, where necessary, assist-
ance of the user departmental officer
is also taken before actual purchases
are effected. Demands of high value
are vetted by Associated Finance
before initiating purchase action. After
the purchase orders are placed, perio-
dical reviews are also conducted by
the stores officers at appropriate level
to consider whether any reduction or
rescheduling of quantities or order is
warranted commensurate with the
latest assessment of requirements, and
necessary action is taken accordingly.
Maximum economy in purchase of
stores is always aimed and impressed
upon railways from time to time.

The other point he raised was abbut
the production units. He was worried
about the production units, as to what
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is happening to production as against
installed capacity in our three produc-

tion units. The ICF has a production,
capacity of 750 coaches g year, DLW

can manufacture 120 diesel locomotives,
and CLW 66 electric and §0 diesel loco-

motives in a year. They have beem
producing less than the rated capacity
—we have to admit this—mainly be-
cause of constraint of resources as a
result of which the Planning Commis-

sion could not provide adequate funds
for these production units. HKven then,
in 1975-76, ICF is expected to produce
806 coaches including 9 coaches for ex~
port Some hon, Members had said
that they should now try fo diversify,
if we are unable to use the entire capa-

city for our own use, for export pur-

poses. An effort is being made and

DLW will produce about 66 diesel loco~

motives, 12 heavy duty diese]l shunters

for steel plants ang g locos for export.

The CLW wnll produce 54 electric loco.

motives and 27 diesel locos.

I do not think conversion of these
production units into autonomous cor-
porations wil] enable them to utilise
their capacity more fully or help the
export drive Each of these produc-
tion units is a captive plant of the
railways and its entire production
is meant primarily for the rail-
ways. Again they not only produce
compleie roling stock but also spare
parts for the railways, apart from
undertaking  special rehabilitation
work. They also depend on the Re-
search and Design Organisation Ior
designing and testing facilities. It .8,
therefore, necessary that they should
continue to be an integral part of the
railways. Conversion of these dcpart-
menta}l units into autonomoug corpora-
tions will not only affect co-oidination
between railways and the production
units but also increase prices of the-
products which will be disadvantage-
ous to the railways gince as autono-
mous units, they will have to be profit-
oriented and the pricing policy wilr
have to be accordingly moulded.

As regards exports, I may inform
the House that even now the three
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production units are undertaking ex-
port orders channelised through the
Projects angd Equipment Corporation
set up speclally for this purpose,

Shri Indrajit Gupta is bere, he rais-
ed the point that we are having a sort
of different policy with regard to trade
unjons. I wish to make it very clear
to him that it was only on the receipt
of the list of office-bearers signed hy
Shri Roy Chowdhury that the S. Eas-
tern Railway Administration took the
decision to accept that list and recog-
nige this Union. But subsequently the
case was taken to the court and the
matter ig gub judice. It was possibly
at that time that Shri Gupta told me
about this happening, At the time, we
decided that we shall give recognition
neither to the one nor to the other
union, but shall await adjudication by
the court.

SHRI INDRAJIT GUPTA: There are
no two umons. there is only one union.

SHRI MOHD. SHAFI QURESHI' 1
mean the office-bearers. The latest
information from the S. E. Raillway is
that, based on the legal advice they
have obtained, they are giving facility
to the Biswas group. This is because
the injunction has been vacated. The
court has vacated the injumction and
recognition has been given to the other
group. This is the policy ns it stands
today. This is the information I beve
received today.

SHRI INDRAJIT GUPTA: So this is
your policy now—to give recognition
to that group? Whatever consequen-
ces follow, you will be responsible,

SHRI MOHD. SHAFI QURESHI- It
is not g question of consequences.

SHRI INDRAJIT GUPTA: Yes,

SHRI MOHD. SHAFI QURESHI: The
question is that the parties had gone
to court ang got the matter adjudicat-
ed. The court has given a decision.
We are bound by it,
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SHRI INDRAJIT GUPTA: The court
hag not given a decigion. It is an 1n-
Junction, a temporary restraint order.
Biswas hag gone in appeal to the
higher court. So a stay order has been
given and it is coming up for hearing.
on 18th March. That was not the
mam hearing of the case at all.

SHR1 MOHD. SHAFI QURESHI: If
there 15 a dispute between two liats of
office-bearers, 1t is a matter between
two groups and it has to be sorted out
by them.

SHRIMATI PARVATHI KRISHNAN.
(Coimbatore): You are in great hurry
over the court order in this case. What
about the Northeastern Railway?

SHRI INDRAJIT GUPTA: In a ws-
pute between two groups, why should
you interfere and take sides?

SHRI MOHD. SHAFI QURESHI; We
are not interfering. The general secre-
tary, Roy Chaudhuri, submiited a Lst
to the railways.

SHRI INDRAJIT GUPTA: He said
long ago that ji was complete forgery,
why should he submit a list aganst
himself? Does anybody submit a hist
against himself?

SHRI MOHD. SHAFI QURESHI: In
any case, if there is a dispute, it i for
them to settle. The doors of the courts
are open to get the matter adjudicated
and we shall go only by the ruleg of
procedure prevalent in the railways
today.

SHRIMAT] PARVATHI KRISH-
NAN: Only on this railway?

SHRI MOHD. SHAFI QURESHI- On
all the railways.

SHRI INDRAJIT GUPTA: Why do
you interfere in the dispute?

SHRI MOHD, SHA¥I OURESHI' I
am a concerned party in this. I am
not interfering, I am accepting a parti-
cular situation which hag arisen be-
cause the office-bearers have been
changed and a list has been submitted.
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SHRI INDRAJIT GUPTA: The office-
Learers have not been thanged. That
43 the dispute. Let it be settled in the
court; who are the offce.hearers?

SHRI P. M. SAYEED (Laccadive,
i\g:ni;oy and Amindivi Islands): Till
n

SHRI INDRAJIT GUPTA: Till then
neither should be recognised? Are
you, Mr, Sayeed, one of the persons
brought in as an honorary member?
You seem to be very keen about it. I
;:Ia;e Sseen a large list of * Congress

.Ps,

SHRI MOHD. SHAFI QURESHI: 1if
& proper representation is made to the
Ministry by the concerneq group, the
matter can be looked into. We do not
‘have a closed or prejudiced mind
against any group and if 5 representa-
tion is made to the railways to look
into the matter, we shall look into the
matter afresh....(Interruptions),

SHRIMATI PARVATHI KRISHNAN:
In the North.eastern railway you are
recognising a group that hag been re-
jected by the Registrar,

SHRI MOHD. SHAFI QURESHI. I
am talking about a situation where
there is a dispute between two groups;
that is this union. Not of all the
unions.

SHRI INDRAJIT GUPTA- You are
recognising there an unrecognised
union.

SHRI MOHD. SHAF! QURESHI:
Shrimati Parvathi Krishan referreq to
an increase in the pumber of failure
of engineg under ‘failure of railway
eqiupment’ from 3896 m 1972-73 to 4815
and 6767 during 1978-74 and 1974-75.
It hag been explamned in the review.
I am happy that she has been doing
some good homework. .. {Interrup-
tions)

SHRIMATI PARVATHI KRISHNAN:
I know what home work vou do.

SHRI MOHD. SHAFI QURESHI:
It hag been explsined in the teview
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that from 1972-73 onwards time fail.
ures of diesel ang eleciric locomo-
tives have also been accounteq for
as accidents even in those cases which
resulted in delay to a train for 30
minutes or more as against 60 minut.
es or more in earller years. This
change wag as a result of one ¢f the
pecommendations of the Wanchoo
Committee. She also raised another
point about retirement. As part of
government’s ptlicy fo weed out those
who have become inefficient or whose
integrity is doubtful, the record of
service of class III and class IV staff
who have attained the age of 55 years
or who have completeq thirty years of
service 1s reviewed on the zonal rail-
ways by a Committee of officers.
Only such of those whose record
of service showg that eithr they
are inefficient or their integrity s
doubtful are compulsorily retired. Such
persons have the right of appeal to
higher authorities and those appeals
are carefully gone into,

3

Shri Samar Mukherjee is not here
now. He raised the point about cer-
tain casual labourers who had sttained
temporary status—I have stated the
position earher also in this House—
and who afier May 1974 strike were
discharged under rule 149. In all
cases where the High Courts have
given judgements in their favour, the
railways have taken them back. The
cases of those who have not gone to
the court are under examination.

During the May 1974 strike, about
24,500 casual labourers did noi turn up
for work. Casual labourers are engag-
ed for seasonal and intermittent work
depending upon the Railway’s actual
requirements. About 19,500 of such
casual labourers have been taken back.
Taking back the rest will depend upon
the needs of the work and the resour-
ces position from time to time.

I have assureq the House that as and
when the works are taken up, all those
reirenched casual labourers will be
taken back on those jobs.
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Now, Shrimati Parvathi Krls(hnan
referred to the introduction of a Tea
Express from Coimbatore to Cochin in
fleu of another passenger train incon~
venfencing studenis etc. These tramns
are new trains introduced from 1-11-
1976 which run ag fast overmght
passenger trains connecting Mettupa-
fayam/Coimbatore and Cochin. They
are not in lieu of any other passenger
train running before. (Interruptions).

Then, during the discussions on the
Railway Budget Shr1 8, N Sinha, com-
mented on the increase i the turn-
round of wagong from 11.2 (BG) and
72 (MG) days in 1960-61 to 146 ond
120 days respectively m 1874-75. In
this connection, Shri Sinha also men-
tioned that the net tonne km. per
tonne of wagon capacity on BG, 1n
1974-75 wag less as compared to 1060-
61 Sir, wagon turnround represents
the time interval between two succes-
sive wagon loadings It not only de-
pends on the efficiency with which the
wagons are moved but also on the
efficient loading/unloading of wagons
and the average lead of traffic The
increase 1n  turnround of wagonsg 1in
1974-75 over 1965.66 has been largely
due to the increase in the average lead
of traffic which was 576 kms 1n 1965-
66 and was 686 kms in 1974 75, repre-
senting an increase of ovgr 20 The
average lead of 686 kms 1n 1974-75 18
an all-ime record,

A further factor which has contri-
buted to increase in the turnround of
wagons 1g the progressive 1ncrease 1n
the number of special lype wagons like
bogie wagons, tank wagons etc which
are required to carry certain specified
commodities only and for which traffic
in the return direction s not always
available The utiisation of such spe-
cal stock inevitably involves a certam
amount of empty runmng frcm the
unloading points back to the loading
points which reflects on the overall
turnround of wagons statistically.
There has also been a progressive in-
ereage in the number of wagons which
were handled at the steel plants and
the Ports, which are allowed a higher
free time causing high detention to
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wagons, thereby increaging the time
interval between successive loadings
and ultimately the turnround of
wagons. The turnround of wagong in
the last few years was also affected dug
to a seneg of political agitalions,
bundhs, strikes, staff agitations 1ke
':vork to rule, ‘work to designation’
ete,

After the calling off of the All-India
stnke by railwaymen in May 1974, and
improvement in law and order situa-
fion, there has been g progressive im-
provement 1n railway operations This
improving trend has received a further
filip after the declaration of the Emer-
gency 1n June 1975. The wagon turn-
round has progressively improved I
will now give the figures for 1973 74
ang 1974-75,

BG MG
1973-74 ~ 150 125
1974-~75 146 120

From 138 (BG) and 115 (MG) 1mn
April 1875, 1t has improved to 128
(BG) ang 105 (MG) in January 1876,

As regards the deterioralion in the
NTKM per tonne of wagon capacity
(BG), this index 1s dependent on the
NTKM of traffic moved and the total
wagon capacily There has tlsn been
an mmproving trend in the NTKMs of
traffic moved per day I will now give
the figures for ths For 1973-74 and
1974 75, they are 837 and 911 1espec-
tively

Some hon'ble Members have ponted
out that the Claim Bill of the Ra'lways
has been gomng up The amount of
compensation paid for loss of and
damage to booked goods during 16472-
73 was Rs 1229 ciores In 1973-74,
1t wag Rs. 1362 crores and in 1074.75
1t was Re 14 84 crores These anvual
\ncreaseg in Claims Bil] were much less
than the rise in prices of commodities
The House wil] appreciate that price
index has a direct bearing on fthe
amount of coropensation paid by the
Rallways. From the month of June
1975, the prices have stabilised. After
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the emergency, there is a drop in new
claims, In a period of 5 months, from
«October, 1975, to February 1976, we
received 52,000 claims less, and pay-
‘ment also went down by more than
Rupeeg one crore. All efforis are
being made to maintan this improving
Jrend.

A small point was raised by Shri
Bisht that the hill concession return
ticketg should also be made available
for Naimital, Mussoorie and Almora.
While the hil] concession return tickets
are already being issued for Nainital
and Mussoorie, these are not being
1ssued for Almora Out Agency as the
same is not open for passenger traffic.
It has already been decided to open
this Out Agency for passenger traffic
also and the appointment of the con-
tractor as under process. Ag soon as
‘the agency is opened for passenger
traffic, hill concession return tickets
will be extended to Almora Out
Agency.

Shri Kiruttnan said that the levy
of five percent/ten percent additional
supplementary charge on goods traffic
would tend to divert traffic to road.
That point will be covered in the
reply tomorrow by my cenior colle-
<ague.

Another point was raised by Shri 8

N, Sinha that accidents, number of

passengers Kkilled and injured and

compensation paid to victims of

accidents have gone up during 1974-75

as compared to the previous year.

The accidents had increasedq due to

disturbed conditions of working cul-

minating in the all India strike in

“May, 1974, whicHE adversely affected:
maintenance of rolling stock, track

and more particularly disciphne among

the railway workers. I am happy to

report that this trend has been revers-

ed during the last five months as a

result of the general improvement due
to the proclamation of emergency.

While the number of persons killed

had gone up during 1974-75 from 79
~to 98, the number of injured had come

down from 388 to 207. As the mem-
ber is aware, the riumber of casualties
in accidents is entirely fortuitous in
nature, While one accident may
result in a large number of casualties,
a similar accident may not involvé
any casualty at gll.

The increase in compensation 1g due
to the upper limit for compensation
having been raised from December
1978 onwards from Rs. 30,000 to
50,000 in the case of death or total
disablement bf a passenger without
relating the amount to the income ot
the affecteq passenger,

Shri D. N. Tewari and Shri K. C.
Pandey raigsed the question of gauge
conversion of Barabanki-Samastipur
line being expedited, The conversion
of the section from Muzaffarpur te
Sonpur is expected to be completed
within g month and up to Chupra
during 1977. Simultaneously, the con-
version is being progressed from the
Barabanki end.

Shri Mohanty said that sufficient
funds should be allotted to Cuttack-
Paradeep line, Rs. 1.2 crores have
been allotteq to thig line in 1476-77
which will enable the completion of
all works required for introduction
of passenger services.

Sir, I have covered as many points
as possible and the other points will
be replieg to by my senior colleague
tomorrow.

sft fire watC el (o)
awrifs ugem, & T3 waw HC
ey 7= & fm walw W@
gt ot #Y qwrd WA arer g §
wAT ATe o HfEr FTrrAr wrear
1 & aua oY 7T & d@wT o
aff ¥ Afer &3 TR ard ¥
far o W & dfr wfmy w1 oy
IT% wNlET 1 sarA wrEee &R

_rgar )
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WY ogEr A Ww Wit
ey o eqweqr & dAT ¥ ¥ o
fadr w1 ¥ arergfdi & wWrar
wagr 7@} fraar AT 27 § o @t
®aer wqrdr AT WY A 7@ A
fed w1 & agf v Frsdl st
aff ¥ 9T 7 T F wr=r w=ar Ar
1 wix w ey WY gA GRY
T ¥ 'Y ®r & 3y wrr Af
g wrgr gar 1 & arv Wy
g ¥ AR @v g
wm gar ¥ fr 94y gqar ga faar
fagr w1q @@ W' ag X Fug A@
grr ) g7 DAl A d gare frar
g |

frgq mfgd} & N aGFe s
g o & T ergc w;WA R
Q37 TS IAA ST ATgE AT
qg O ¥ 37 9T W wrEr
AG GFT Y1 WIS arg AT FoR
T g Y gz faw o w vy @
Gt & oY v oY ¥ ergw § A
% feory § @1 F2 & A WAL
FIT T A 0 FARY fefer gl
gug gt § fF & gredr 37 a3
qt 7y apar & K gF @7 TR
fag faa o IF1 g1 B IR
wH s g =iy

TIF qrg ATF # ugy 7 F
T ATAFATR] F HI ATIHT £4TR
TP FTAT AEAT § AY a7 AAWF
Fi1 & 10 a9t ¥ FqraTT TH @A
3 = fede ¥ ¥7 w § fr wdvg
¥ 97 A9 WIT EI9W N A
srgq @ SN S sfaw &7 wew
& wayT W faw oaf 1 wfa
o X Y oafexT ¥yt v X §
WMrgmat @ gu &1 A am AR
a3y ¥ aw § @ faww Y faargr
T Rod w1 foam oo § 396 wg
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¥ & frg dared, Tk any at v
qF AT I AfFw e Qv ¥ fag
faer af &0 5T 24 s W
gEfie wrar wr 3% fag ar @Y
wfrg wET a1 3T q¥W GTRIT A
Qe v qdar ) wovig & -
fafaddr samr & sg & = 4
ag faomdor & gra & 2 o7 oY
faar fr 167 aq 7% & fegqfa
¥ ag awoprfast 74 & 1 gw AW
g @At § FHAr A @ o@D
W YD Ty g qraew W
AT 35 o FY asar gy 7 i frar FIg

T § ¥97 fadgay § fr famy
ot arfeqt gvd § vaw W@ ¥
fadwmas w1 #nr sy g W@
2 2raT @ar wfgg ) g Semw )
wq1g g9 mfzw § @ s wWar
qgeT Ty ward & Iy foydied
gt wifgr AT v ¥ 7 6 g
gar g iy wee ow
srfar wgr @ AT g 919 wwi
97 ag1 a2 fewmPrma 4 3

-

g7 Wl & arg & owmmiey
geqaTE Zar g |

SHRI BISWANARAYAN SHASTRI
(Lakhumpur): Mr. Chairman, S8ir,
the Railway Minister and his two col-
leagues deserve congratulations and
full-throateq praise from alj not sim-
ply because the train operation iz effi-
cient or the trains are running punc-
tually but, according to me, for being
able to enthuse ang inspire lakhg of
Railway efnployees to serve the Na-
tion. They deserve congratulations
from all for being able to malkle the
Railway Board to walk the Rsailway
Board which was the citadel of
bureaucracy where avery Member
used to consider himself ag the last of
the Mugals. Now they have seen the
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writing on the wall and woke up and
are doing their best.

Since time js short, I will confine
my points only to local problems. In
the Easterp region, railway communi-
cation i8 veky very poor. It is a
vicious circle. There ig no industry.
When the question of industry is
considered, they say that there is no
transport facility an@ when the ques-
tion of extension of railway Ine comes
up, they say that there 15 no traflic.
Therefore, it ig a vicious circle and
this should be broken up.

In the Eastern Region, there are
five States and two Union territories
but there is no Rail Head in those
States and Union Territoriegs except
Assam and Tripura. In Assam also,
the Railway communication, as I have
already stated, is very poor. There
ig a transhipment from broag gauge
to metre gauge at Bongaigaon. As a
1esult of thms transhipment, lot of
thefts and pilferages take place, Just
now, the Railway Minister has said
that during the last five months, the
amount of claim for compensation is
about Rs. € crores, that ,means one
crore less ag compared to the first half
of the last yehr.

And I am told that a claim bill for
about Rs. 2 croreg or Rs. 3 crores is
therg from that region, due to tran-
shipment and other difficulties, I,
therefore, request the Railway Minis-
ter to take immediate steps for ex-
tension of the broad gauge line to
Gauhati. Last year, there was some
provision for this. But no actual
work was done. I do not think that
simply making a provision in the bhud-
get will ease the problem. Hd should
take measures in right earnest.

The train communication from
Ranapara North to Jonai, which is
the last point of rail in the eastern-
most part of India,—which is in my
constituency—is not up to the mark;
ang it cennot be compared with any
line in any pert of the country. There
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the speed of the train is between IO
and 12 kms. an hour. If I travel from
Delhi to Jonai, it takeg about 8) hours
of train journey.

SHRI KAMLAPATI TRIPATHI;

How many kilometreg doeg it cover
in 80 hours?

SHRI BISWANARAYAN SHAS-
TRI: Upto Gauhatj the distancé ig
about 2300 kms, ang thereaftcr about
500 kms. It is less than 3,000 kms.

There is no water in the compart-
ments of traing running that section.
On 26th February I travelled by train
in that section. There was no water
n the lavatory, even in the First
Class. Thej water pipe was sealed
permanently. 1t was not so only on
that particular day. It was sealed,
as if no water is necessary there. In
the railway stations where the train
stopped for an hour or two, there is
no provision for drinking water. I
met a railway offinal. He said that
water there wag not fit for drinking,
He pasteg label declarmng that the
water was unfit for drinking. That
railway line runs through a very
narrow track. To the north, we have
the foothills of Arunacha] Pradesh and
to the south, Brahmaputra; in between
the track is very narrow, i.e. 13 to
25 miles only. The entire region,
particularly Ranapara North to Jonai
1s a backward area, wheire more than
30 per cent of the population consists.
of tribals.

This line ig stated 1o be uneconomic.
Why? It is not so because theke is
no passenger trafficc.  There are a
good number of passengers. If the
Railway Minister or any high railway
official ijs prepared to coma with me
there, but without previous notice, I
can show it, Thcke. the TTEs and
other railway employees collect
money. It is common divisible pool.
Many persong receive their share
from it. I am not exaggerating &
single point. If anybody can prove

- me to be false, I am prdpared o re-

sign. (Interruptions).
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SHRI KAMLAPATI 'TRIPATHI:
r&m taking all your words as cor-

SHRI BISWANARAYAN SHAS-
TRI: There is no facility, even to
issue tickets. Wherever there jg a
stop in that line, there 1s no railway
employee even to atfang to the work
of issuing tickets at the booking office.
The people living there are very sim-
ple. They are very much afraid of
travelling without tickiets; but they
don't get the tickets. When they get
into the train, some money is collected
from them and it is kept by the offi-
clals. If a person can pay one rupck
ang travel he will naturally prefer
it. It §s the railway employees who
are responsible for this. I have writ-
ten many times about this matter to
the Ministers of Railway, and the let-
ter ig forwarded to the divisional
superintendent, The latter would
submit a reply anq thg Minister
would enclose that letter, along
with his reply to me. The con-
tents of the letters are: ticketless
travel has been checked; and so many
persong have been founq travelling
without ticket. But has the number
of those from whom money has been
realized, ever been counted? Last
week I was there. I have seen things
personally. There is a raillway station
at Silapathar, which is the station for
the people of two divisions of Aruna-
chal Pradesh.

The numb-r of passenger embarking
ang disembarking there is more than
1500 according to ‘he estimate of the
Station Master there, but actually how
many tickets are issued from that
perticular station? It is for the Rail-
way Minister to check and wverify.

Last year I requested the hon.
Minister to introduce a direct trgin
from Gauhati to that part of the coun-
tty because it should not be ncileced.
As it is inhabited by tribal people angd
the region is backward, it will bave
a bad consequence if that part is
allowed to be neglected permanently
ang for ever.

With these words, I support the
Budget proposals.

mﬂ- mt) 253
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SHRI RAJA KULXARNI (Bombay-
North-East): At the outset, Xt me
congratulate the Rallway Minister on
sparing the suburban commuters from
a rise in trainfsre. 1 am the Presi-
dent of the Federation of Bombay
Suburban Passengers’ Assecistions,
which are 42 in number.

Al]l this spectacular improvement in
the railways’ tramsport capability,
high level of productivity, improved
discipline and punctually and all
other achievements, both guantitative
and qualitative, ag memtioned by the
Raflway Minister in hig speech, take
ug to a height from where we can
have a clearer vision of the inner and
outer surfaces of this big mountain—
the Indian railway system, which is
the biggest in Asia ang the second
largest in the world.

There are three or four weak spotis
m the working of the railway system
which have led me to the conclusion
that while we have made somz gains
in production, to which the Minister
of State refarred !o earlier, we are
losing on the other side because of
these week spots which are not neces.
sarily on the raillines, but are mainly
on the structural, financial, decision-
making and planning side.

In the last Budget we were told
that there woulg be a surplug of Rs.
23 crores, but we find that the year
ends with a deficit of Rs 62 crores.
This king of contradiction makes the
public confused. The present Budget
claims to show a surplvs of Rs. 8
crores, but one goes not know whe-
ther there would really be a surplus
or s very big deficit at the end of thd
year.

The Railway Convention Committee
has pointed out that the budget fore-
cagting went very wrong. It was
made on wrong assumptions about in.
crease in freight traffic which did not
materialise. The railways {followed
an investment policy on that basis.
They have created more liabilitieg to
pay for dividend.
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There is a growing inability of the
Rajlway Board and the Railway
Ministry to meet the requirements
and the divident liability and other
requirements of the general revenues,
Why is this happening, when there is
such marvellous nchievement on the
production side and on the transporta-
tion side? This is happening because
there is basically something wrong.
Even on the planning side, il has been
stated that the Railways are not able
to generate their own resources, It ig
because thely are lacking even in the
commercial principles to be followed
in management policies. The Budget
outlay’ for the Railway is Ry 411
erores. Out of Rs. 411 crores, the
General Revenues will provide to
Raiiway Rs. 271 crores that jis, about
66 per cent. The railways have still
to depend for more than 50 per cent
on their development projects, on the
general revenue. They are far bea-
yond in the objective of self-suffi-
ciency that has been latd down by the
Railway Ministry,

The main defect, we find ig in the
structural form, and in thle decision-
making, in the planmung and in the
functioning of the system, There is
a basic weakness which the Railway
Minister and the Railway Board are
not trying to touch. They have now
found out a new theory of what ijs
known as “social burden”. They are
running some uneconomical lines. On
passenger trafflc, there iz a defleit.
How do we believe in these deficits?
They do not have any accounting sys-
tem on a sound commercial basis. For
example, a deficit of Rs, 123 crores is
shown on the passenger traffic earn-
ings They do not have any costing
system., They do not have| commercial
accounting, The modern accounting
system is not introduced in the Rail-
ways. Thay have 14 computers. This
18 the biggest orgaisation in the coun-
try. The other organizations have not
got 50 many computers, What are
these computers doing there? They
refuse to adopt tp technological #d-
vanee, As far as these computers are
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concerned, they are not using them
properly. They are not exercising
budgetary checks properly. ‘They
are not exercising inveatory checks
and other systems properly. That is
why, there is a gap between the actual
performance and that of the bhudget,

About passenger traffic. I am told
that out of every ten passengers in
the suburban trains of Bombay, four
are either railway servant; or govern-~
ment servants who hold frec railwuy
cards. The value of these cards fs
not credited to the account of the gross
revenue of the passenger traffic.
Whian it is deducteg like other items,
it s not reflecteg ang it is very 4iffl~
cult to believe that the passenger tra-
fAc is in deficit. Therefore, my point
ig that because of the basic weakness,
there is no justification to ask for
compensation or any grant or subsidy
from the general revenue. So long
as advance technology is not being
properly used, so long as thege com-
puters are not being properly utilized,
and so long as the Railway Board and
fhese nine zones are not being pro-
perly reorganized, it is very difficult
to run the railways on sound princi-
ples of either commercial undertaking
or of public utility We do not know
what is the nature of the Railway
Board. They are aeither autonomous
nor departmental. But they have
given birth to an autonomous unit
i, “Rail-India”. They have conceiv-
ed another autonomous unit, but they
refuse to belong to the type of an
autonomous unit.

Now, I come to a very important
point about suburban train services.
I want to highlight various lapses on
their part. The Central Rajlways and
the Western Railways bring in 30 per
cent of the total gross receipts or
traffic revenuas of the whole railway
system. But their share in the work-
ing expenses is oplv 27 per cent. That
shows that they effciently run rail-
ways but their needs are being neg-
lected.

In the Bombay Division, ang@g in
Greater Bombay, they have sanciioned
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some projects but have not been ac~
ted upon. There are many long-range
projects which were sanctioned, The
Metropolitan Project for the construc~-
tion of the thirq terminus with an
allotment of Rs, 7 crores was sanc-

in the Fourth Plan. It was
to be ready and completed during the
Fourth Plan period. It has not yet
come up, One does not know whe-
ther it is coming up in the Fifth Plan

About the seiventh corridor ang the
sixth corridor, the studies have been
made but no construstion work has
been started. Will the hon. Minister
of Railways assure us that the Metro-
politan project in Bombay and even
in other metropolitan centres will
come up during the Fifth Plap period.

Then, slow progress and delays are
taking place in respect of the Divu-
Basgein railway project. It is a 42-
km, project at a cost of about Rs. 13
croreb. It is not likely to he comple-
teq even or 1-4-1978 because allot-
ment has not been made. A new
third lipe, Karzat-Lonavala has also
not come hp. We have bean asking
for Dadar terminus to be openeq for
local trains. They have not done any-
thing on that.

As it has been stated by my othe:
colleagues also, we have been saying
that there is the mnecessity for intro-
ducing more additional trains, due to
rapidly-increasing  population, of
Bombay every year specially on the
suburban railway lines. There ig not
even an inch of plot lying vacant all
along the suburban railway lines, It
is continuously a built-up area right
from Kurla upto Thana and further
from Kalyan to Ambarnath. There-
fore, we are asking for additional
traing from Kurla to Thana and from
Kurlg to Kalyan, They have been
saying, Yes, but not doing anything
about it,

For level crossings, replacements
and renovations, the Raillways have
sanctioned Rs. 41 lakhs. But only
Re. 1 lakh hag been spent. No action
is being taken about bridges at Ghat-
kopar and Kurla stations, Industrial
products are detained on the roads
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and they arg blald up at the leve!
crossings for hours together. The
Rajlways are responsible for low effi-
ciency and less production in a num-
ber of industrial units all along the
suburban railway lines,

Again, automdtic signalling project
from Dadar to Lonavala was sanction.
eﬁa and no progress has beep made on
that.

About arteria] railway siding from
Ghatkopar to Muland, the Railways
have) acquired the land and dislodged
the people all along the railway
line without providing any alternative
accommodation. It 313 against the
policy adopted by the State Gov-
ernment and the Bombay Muni-
cipality. The Railways have npt
taken the same attitude which the
State Government and thq¢ Bombay
Municipality have taken. If Railways
take action under g crash programme,
which they themselves have approv-
ed, people lLiving in Bombay suburbs
will get some relief.

Lastly, about the large-sized goods
shed sanclioned at Bhandup and Mul.
and, the Railway Ministry has not
started with the construction work
though the funds have been allotted.
Only the land has been acquired. I
would request them to take action at
the eprliest ang expedite the Cons-
truction.

18.00 hrs.

SHRI K. PRADHANI (Nowrang-
pur): I have no suitable words to ap-
preciate the performance of the Rail-
ways during the year 1975-76, special-
ly after the declaration of Emer~
gency, the traing run very punctually,
the ticketlesg travel has been reduced
to the minimum, and loading and
unloading of wagons have gone on
with record-breaking results. The
Railway establishment, which is the
biggest public undertaking in our
country, has not only improved her-
self but also done well for the de:ei-
lopment of our economy in our coun-
1:1;?1 :Dtxring the short time I have, I
cannot go into the details, f wil
come to my local problems
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There is a railway line in my con
stituency, which is known as Danda-
karanya-Bailadilla- Kotavalsa- Rail~
way line. It was constructed about
12 years back, and gouds tramns run
since a number of years, but neither
fassengers nor private goods havh
been allowed on thig line, This Danda-
Maranya area which is now known as
Koraput and Bastar districts of Orissa
snd Madhya Pradesh, respectively,
is the miost backward area in our
country, predominantly inhabitely by
tribals. These two digtricts, put to-
gether, make an area quite larger
than any average State like Haryana,
Punjab or Kcrala. There are very
important deposits like bauvxite ore in
Koraput district, iron ore in Bailadilla
and very good hydel projects like
Balimela, Indravati, Xholab and
Machkund. Two hava been commis-
sioned already ang the others are still
to be commissioned, There is good
infrastructure for the development of
industries in this area The State
Government and both the loca] repre-
sentativeg of this area have)] been
pressing the Railway Ministry for the
introduction of passenger and private
goods in that area through this rail-
way line, But it ig unfortunate that
the Railway Ministry have turned
down our request rvepeatedly. I
would bring to your kind ucticej that
it will not cost more money, nor time,
if passenger traing and goods trains
for private goods also are introduced
in that line. Daily, not less than 16
trains run up and down this railway
line; one way they take iron ore from
Bailadilla project to the port, ang the
other way, the trains run empty with-
out any luggage. If private goods are
allowed to be carried in that line, the
empty traing can be utilised and some
revenue can be earned at the; same
time; industries which have been
pending since long, licences for which
have been issued since long, for exa-
mple, the aluminium factory, caleium
carbide factory, paper mills and many
other things, which are waiting for
the avaflsbility of wagons, can be set
up. That is why, I request the hon.

Minigter to consider this iwue dnd
sanction runpisg of pRIsengENCUNe
goods trains in thiy line ag eorly @
possible.

MR. CHAIRMAN: Dr. Richbariys. ..
Not here, Mz, Ssaghi.

DR. KAILAS (Bombay South): There
15 not even one Member from the
Opposition preseat in the House, Let
this go on record,

SHRI N. K. SANGHI (Jalore): 8ir,
we have heard many good points of
appreciation of the railway budget
from various hon. Members, and we
have had the pleasure of hearing the
Minister of State in the Ministry of
Railways, Mr. Qureshi, on some of the
salient points, the efficiency and speed
with which railway have been carry-
ing on their activities in the year
1975-76. The performance of the Rail-
ways in the year 1975.76 has been ex-
cellent: the total originating traffic 18
likely to amount to 214 million tonnes
during the year 19875-76, which has
never been achieved by the Railways
in the past; 1l will be four millien
tonnes more than what was targeted
before; the wagon loading has been
Jaudable; 25,000 wagons on broad
gauge and 6,000 wagons on metregauge
were loaded every day; which is one
of the best performances in the last
couple of two years.

The smooth movement of cement,
coal and other essential commodities
has brought a wonderful economy in
the country. It has helped in price
stabilisation and control of inflation
and we must give due appreciation to
the railways who have helped us in
bringing these conditions by the proper
movement of these essentigl commodi~
ties from one part of the country to
the other day in and day out.

Besides these points, there has been
something extraordinary, We have sesn
during the speech that mere than 182
trains have been speeded up and
new non.suburban trains heve
added. For all these years, we
been told that the passengers

b
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not paying ind the reilways were
to curry new passengers trains.
niot have the pagsenger coaches
could not carry more pas-
fMic as the track was not
but what we have seen is
new trains have been gtarted
the last year. This is a great
. We find that our rush
on reservations hag gone down and
there is some reltef. This relief is due
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ways were going to project in the com-
ing years. We would bke to be told
whether steam traction will continue
in the country, or whether we are
going towards dieselization or electri-
fication, Unless we have taken a
policy decision, we would not know the
direction in which we are going. Are
we going to have the broadgauge sys-
tem, or are we to progressively con-
vert our meter-gauges and other
gauges to the broad-gauge system, or
due to paucity of funds for the next
twenty-five years, we are going to con-
tinue in thiz manner? These are the
points 1n which we would have liked
to be told about the Government
policy. Our economy is very good,
the railways are carrying the optimum
load today and we have| a bright
future for the railways. We are told
that the labour relations have improv-
ed. With this we would like to have
been told, what are the pointers in
which the rallways are going in the
next ten.twenty years, or one or two
decades,

We should have some development
fund for the development of railways.
We would do well by levying a sur-
charge on the passengers, one rupee
per passenger, or ten rupfes per upper
class passenger or even twenty rupees
por air-conditfoned passenger. This
shouwld be erested snd channelized for
development of new lines only, For the
Inet ten years. I had the plwasure and
yprivilege of being &« Member of this
ﬂmu_e. We have been told that the
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new lines are net coming because thg
funds are not available, but we have to
do something, It is a commercial under
taking. . If it were a private under-
taking, they would go to IDBI, or they
would go to the World Bank, but here
bewng a State-owned and one of the
biggest public undertakings, the Rail-
ways today suffer for want of funds.
It we cannot get funds, I do not think,
we are doing a good work, We must
generate funds for development of
railways.

We have also been told that the posi-
tion with regard to railway reserva.
tiong has improved. What wa have see
in the past is that when the railway
reservations were very heavy, they
have been running extra trains, called
duplicate traing. I ask and I would
like to know, why can’t we hive a
policy decision that where there is a
heavy rush, and where the reserva-
tions are very high, we would have
these duplicate trains go from the
metropolitan cities, may be twice a
week or thrice a week, These duplicate
traing would take all the extra load.
People would feel very happy, I think
this is a matter which should be looked
and implemented.

We have seen a change in the rafl-
way reservation System. It is a very
good thing, it has brought good re-
sults. We can have reservation for
any length of period. But in India,
evéry person is not a tight.planning
man. Somebody falls sick, or all of &
sudden, there is a Government engage-
ment, a lawyer has to go; that way a
large number of people have to decide
at a last minute, 1 think. it would be
good if the Railways decide to block
a certain percentage of seats in every
train to be given two or three dayx
earlier, rather give the entire hundred
percent seats for advance reservation.
That would possibly help the man, who
has {o make an emergent trip. I think,
he would be willing to stand in the
quene and buy his ticket if there is an
emergency, The Railways should kesp
& percentage of seats for such people.
I would suggest 30 per cent or 20 per
cent {0 be blocked to be given three
days in advance,
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There is another important maiter.
In Rajasthan for the last 50 meny years
we have been thinking that Jodh-
pur and Bikaner Mail coming to Delhi
are heavily booked. There are first fi-
ghts in the gtations among the passen-
gers for getting accommodation into the
train. We have been pressing on the
Railways at all levels, at the zonal
level, at the General Manager level and
even at the Mimster's level we had
discussions both inside the House and
outside also. At least, for God’s sake,
get these iraing hauled by diesel engin.
e8, We do not want you 1o increase the
speed of the train. But at least if you
puj the diesel engine, it can haul more
coaches, some extra coaches so that
more people can be accommodated.
Now they have to travel like goats and
sardines with the compartmentg com-
pletely packed.

Now, we have been told about the
Development Fund. From Mr. Qureshi's
statement it ig clear that there will be
no new railway lines in 1976-77. It is
really unfortunate that we do not have
any new line, But what abouj Jodh-
pur-Jaipur line which has teen inunda-
ted in the last rainfall. Every one knows
that in the last 8-10 months absolutely
no traing are going on in that track.
It is about August 1975 that thig irack
was submerged in water. Sambhar
lake is the shallowest lake which is
there, 1f is one of the important links
that Rajasthan has to.day. The rail-
way people know it, everybody knows
it, I do not know what is happening.
Why cannot we raise the level of the
track L? Now by the time you the
think the water will dry up, we will
have the next rainy season ang the
whole thing will again get submerged
and you will not be able to help us.
Thig is a thing I feel definifely that
emergency or no emergency, should be
aftended to? It is one of the vital points
in our railways and needs immediate
attenfion, even if you are not able to
give any new railway line. There is
something wrong in the land of Den-~
mark.

I have been repeating here again and
again that something should be done
about the third terminal for Delhi.
Sometimes thy say it is Pate] Nagar
and sometimes it is Nizamuddin, Mr.
Qureshi in one of his replies said that
Nizamuddin has been decided. But
what has happened to it ? Now we
have a MINI terminal in Nizamuddin,
but we have no third terminal at all
it is high time that these matters are
decided. What about metre gauge trains
coming to Delhi ? At the rate Delhi is
developing, by the time you make up
your mind about these terminals, you
will not be able to bring Metre Gauge
traing to Delhi.

Before I end, I would like to bring
to his attention one thing. I was
speaking in 1974 in the House asking
for Railway Service Commission for
Rajasthan,  This ig what | was told
on the floor of the House:

“.. .it has been decideg that ona
Service commission on the North.
East Frontier Railway will te set up
with headquarters at Gauhati, one
branch office of the Northern Rail-
way Subordinate Service Commis-
sion at Srinagar or Jammu as may
be convenient, and one branch
office of the Bombay Service Com-
mission at Jaipur, I think that this
should salisfy the demands so far as
Rajasthan is concerned.”

My point is only this thing, that scme-
thing is said on the floor of the House
and if ihat is not done, thet is very
derogatory. When we have been ask.
ing something and we have Leen pro.
mised on fhe floor of the house if we
do not get it, what can we say to cur
people? It was carried in all the
newspapers of Rajasthan {hat Rajas.
than will have a service Commission
office. It js a backward State. Indus.
trially it has practically nothing and
we thought that our people who have
to travel thousand kilometires all the
way o Allahabad will have no sense
of participation and when we were
told fhat a Service Commission affice
Wwill be located at Jaipur, if it does fiot
come with what face can we meet our
people?
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DR. KAILASH: That file is Jost
unfortunately in the Railway Board
office,

SHRI N. K. SANGHI: What has the
Minister to say on the assurance he
has given on the floor of this House ?

Now we have been told that a lot of
things are being done for amenities on
the railways. I would suggest to the
hon. Minister that on the Rajdhani Ex-
press and the De Luxe Expresg tramns
we have been introducing so many
innovations, Why cannot we also in-
troduce the facility of carrying the mes-
sages of passengers to persons outside
as also carry messages from oulside
to the passengers? The tele-communi-
cation facilities are to-day so much
geared up that it can undertake this
job quite well, If we could provide this
amenity as also to the passengers of
the Rajdhani and De Luxe Express tra-
ins, 1 think it would be a very good
system.

Just now a number of hon Members
talked abouf some people being dis-
missed on the railways. In Rajasthan
also many people have been dismissed.
I know the reasons The railways have
decided to provide employment to the
Scheduled Castes and Scheduled Tri-
bes people 1t is very good Their quoia
should be comnleted. But may I know:
is that the reason why these who are
employed for the last 2-5 years should
be sent home ? If that be so, I would
tell the hon Minister that it is going to
create a lot of hcart-burin: among
the employees of the rai'ways. These
people who are already in employment
should not be disturbed. I request that

, all future employment should be barr.

ed to non 8. C. & S T and only
Scheduled Castes & Scheduled Tribes
candidateg taken up for those jobs

I would request, for God’s sake, plea.
se do not dispense with the technically
so-called casual labour. They have
beén there for the last many years.
This has been done in Jodhpur. Mr.
Mohapatra was also speaking about
Orissa. These are the matters which I
am gure the Hon. Minister will ake
into conzideration. Otherwise, it will
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create lot of dissatisfaction and frus-
tration among them. Otherwise, by and
large, the Railways are progressing, the
way the Railways are developing. [ em
sure, it is going to be a wonderful,
gigantic public sector organisation.
With these words I suppori{ the De-
mands for the year 1976-77.
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SHRI VASANT SATHE (Akola):
Mr, Chairman, Sir, I take this oppor-
tunity to congratulate Shri Kamlapah
Tripathr. [ think that he and his team
will go down in the history of rail-
ways in this country for having turn-
ed the corner of the railways. It has
prove that if you get a gund Caplain,
even the buteaucracy feels it a plea-
sure to work hard and delivery the
goods. 1 congratulate the Railway
Board also on that.

Puncfuality has been the first vic-
tory in the railways. But, in punctua-
lity, I would like to say tha- if you
keep first 40 hours for a train to come
from Madras to Delhi and then say
that well, it came one hour before
time how will you say that it iz punc-
tual when actually the running time
could be thirfyeight hours for it. We
should therefore consider reducinz the
hours and be punctual on thai. To-
day, we know how you and I come
from the South and it is our daily ex-
perience that there is not only halt un-
necessaiily al a place longer but also
the trains arrive at the station much
before time and it has to wait for the
signal for fifteen minutes or sn. There-
fore, I would request you to consider
mproving speed with punctuality,

The next point I would like to deal
with ic that catering must “e improv-
ed, Let ug add a little cleanliness with
catering 1 do not want to show you
the piece ot cloth——] am ashamed to
do 11~—which T found a bearer using on
Calcutta Nagpur-Bombay mail. It so
happened that the bearer—poor fellow
- brought a cup which had some dirt
attached to it I asked him to have it
cleaned Somehow it so happened that
1 had {6 go out and I saw this bearer
taking out a cloth from his pocket and
cleaning the cup. 1 could never take
my tea thereaffer. It is not his fault.
He touched my feet and said, “Please,
don’t complaint” We only get this piece
of cloth from Calcutia to Nagpur and
we have to clecan the table, cups, etc.,
with it. Probably he used it for his
personal hygiene also. I beg of ycu
Pandifjyi and particularly when there
is another gentleman °‘Haji’ and also
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‘Sardarji’ who will never tolerate un-
hygienic conditions.

My other request is that near Nag-
pur there is a nullah. It is literally a
nullah. It gets over-flooded in the
rainy season. In that nullah some
poor women who came sSome years
back have somehow found place and
settled. The railways do not need thai
piece of Jand J{ cannot use it. All I
am saying is if you could consider re.
habilitating these poor people there it
is not going to be much sacrifice 1o the
rallways,

THE MINISTER OF RAILWAYS
(SHRI XAMLAPATI TRIPATHI):
Did you write to me about jt?

SHRI VASANT SATHE: Yes Sir,
I have written to you about it The
next point I would like to mention is
about your ticket checking staff which
has been demanding for a long time
that they should be treated as running
staff. They are afterall running. If
you say the conductor comes in the
running staff but the ticket checking
staf who runs with the trains js not
covered under running gtaff then I do
not understand the difference. There.
fore, please treat them as running
staff and give them better facilities.
As I happen to be connected with their
association so I am making this re-
quest.

Further, in some of the air-cendition-
ed traing which particularly run from
South {o North it 1s our experience
that except in summer the sitting chair
carg practically half of them go empty.
We import something of Furopean
countries where distanceg are covered
in four to five hours. Here how is it
possible for a person to go sitting for
two nights from Delhi to Madras. I
have experienceq it. Since you can-
not sit during the night the passengers
invariably sleep in the gangway or
down below. I had gat with one of
the railway officers and suggesteq to
reducing 10 seats and have sleeping
berths. You will not lose uny fare
and people will also go sleeping, I
know you are thinking of new bogies
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but why don't you convert these bogles
and have sleeping berths,

Then my next point is about elec-
trification on the railways. I know rail-
ways have a long-term plan but there
are some tracks ags upto Bhusaval you
have already done electrification. I be.
lieve with the new improvements in
our electricity generation....

MR. CHAIRMAN: You are irresis~
tibly persuasive today, Mr. Sathe!

SHRI VASANT SATHE: Particu-
larly with you in the Chair. ¥ am
trying to follow you.

Kindly consider this. You have come
up to Bhusaval. On the eastern side
also. I believe you have already co-
vered a certain distance. There is a
missing link, With the new improve-
ments in electricity generation. I am
sure you could complete that. The
speed will increase, travel will in-
crease, savings will increase and you
will have more rolling stock to use for
other things.

Then opening up of barkward areas.
This is the accepted policy ‘This is
apar{ from the hilly and other tracts.
Two-thirds of the minerals of the en-
tire Maharashtra anq 90 per cent of
the forest products lie in Chanda, in
that one area.

AN HON. MEMBER:
estate,

SHRI VASANT SATHE: Yoy have
got the MG railway coming from
Khandwa going south. If only 80 kms,
distance from Chanda is connected,
you can avoid the whole circuitous
route for carrying cement, coal, lime,
iron, bauxite forest products ete, It
will be such an excellent proposition
for the railways, Kindly consider this.
I was told that within five vyears,
whatever amount you spend will not
only be paid off but you may get even
more Therefore, it is an econtmic
proposition, apart from opening wup
backward areas and promoting na-
tional interest, which should be con-~
sidered to improve and augment the
resources of the railways ~hemselves.

Industrial
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The last point I would make is for
better turnover and earnings. You have
already achieved this. Formerly you
were on the defensive. Arguments were
given ‘What can you do'? The wagons
sfand at a particular station for days
together, for loading, unloading’, Now
it we can improve the rolling of the
wagons, much can be done. It has been
done; I started by congraiulating you,
but even today quite a bit can be
done. Ag my friend hag said, for every
industry in the country the best me-
thod of accounting is what is known as
cost accounting. At least on the rail-
ways, let us introduce cost accounting,
not the chartered auditor accounting,
which is only balance sheet totalling
where they only fing how much you
have spent ‘have you got the vouchers?
It you have the vouchers, all right,
passed’. It ig not costing; costing is by
a cost accountant. Then you know
whether your inventory is properly
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spent or utilised. The Railways are

the biggest buyers with the biggest in-

ventory in the country. Consider how

much can be saved if a real effort is

made.

Therefore, I not only congratulate
you, but next time you come, I am
sure you will come not only with a
surplus budget but with a substantial
amount of the Railways for themselves.
God bless you.

¥ wolt (st worenafe faadt ) ¢
Rl wer, ey o awe
9T Y T ¥ oA,

MR, CHAIRMAN: He might con-
tinue tomorrow.

18.35 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
March 18, 1976/Phalguna 28, 1897
(Saka).



